| TEM NO 61 REA STRAR COURT. 2 SECTION Il 1T A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).16363-16364/2013

HI NDUSTAN LI VE STOCK AGENCY Petitioner(s)
VERSUS
DY. COMWMR. OF | . T CENTRAL Cl RCLE- | Respondent ( s)

(Wth office report )

WTH SLP(C) NO 16365-16366 of 2013
(Wth office report)

Date: 29/11/2013 These Petitions were called on for hearing today.
For Petitioner(s) M . Rudr eshwar Si ngh, adv.

M.Sam| Ali Khan, adv.
M . Kaushi k Poddar, Adv.

For Respondent (s) Ms. Neel am adv.
Ms Anil Katiyar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Al'l the respondents are granted tine as a |ast chance for filing
counter affidavit.
List the matter on 30.01.2014.

| | | (Sunil Thomas) |
| | | Regi strar |
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